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Printing (if Asiad Tickets 

1026. SHRI ATAL BIHARI 
VAJPAYEE : 

SHRI AJOY BISWAS : Will 
the Minister of SPORTS be pleased to 
state: 

(a) whether the A'siad Specia l 
OrganisinE Commj ttee had calcula ted 
that just over 2.4 million tickets were 
n erled for Asiad but in fact 3.5 million 
tickets were got printed; 

(b) the .reasons why about Rs. 6.4 
lakhs were spent on this extra printing ; 
and 

(c) what h,app~ned to them and what 
is their value in Rupees? 

THE DEPUTY MINISTER IN THE 
DEPARTM,ENT OF SPORTS (SHRI 
ASHOK GEHLOT) = (a) and (b) The 
Special Organising Committee got 35.67 

.'1akh tic ets printed against , ticketed 

capacity of ~4i37 JaJch, as excess printing 
of ti~kets was con~idered to be functional 
necessity 'on account of: (1) different 

~ , ;. 

venues were under construction/renova-

tion and possibility of fur ther increa e$_ 
in seating c pacity could not be ruled 
outl (ij) as tickets were to be put 0.0 
sale throughout India. it would not have 
been prac lic8.1 to ph}sically tran f..!r 
tickets from one region to another to 
meet addi tional demand of tickets , (iii) 
tickets are required as samples for train- I 

iog of per onnel manning gates, and (iv) 
to meet unfore een circumstances ari ing 
on accou nt of faulty printing, damaged 
t ickets, loss of tickets in t . ransit, etc 

(c) The unsold t; kcts w r d stro.) d 
after 0) soc had reco.nci led tickets ac-
counts ren dered by S.B.!., which how~d 

that nea rly 80'Yoof the total ticketed Cdpa-
city had been sold an d after (ii) 1000/0 
physical check of unsold tickets of im-
portant events and te t check of unsold 
t ickets of other events, which did not 
reveal a ny di crepancy, Value of unsold 
domestic tickets was R. 1.65 cror and 
value of unsold tickets meant for sal 
abroad was US 1.34 lakhs. 

Launching of Scavenger Free 
Programme 

1027 SHRY AMARSINH 
RATHAWA; Will the Minister of 
WORKS AND HOUSJNG be pIca e t o 
state: 

(a) whether Govcrnmt:nt have-
launched a Hscavenger free programme" 
in the country; 

(b) if ")0, towns in each state which 
have been covered under the scheme; 
and 

(c) the steps being taken to launch 
such programme throug~out the 
country? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS IN THE 
MINlSTRY OF WORKS AND 
HOUSING AND IN THE DEPART-
MENT OF PARLIAMENTARY 
AFFAIRS (SHRI MALLIKARJUN); 
(a) and (b) Central assistance for 
liberation of scavengers has been releas-
ed in favour of 50 towns/municipalties 
in 15 'State$ a,s pel' th~ stat~ment attach. I 

ed. 
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(c) In the context of the Inter-
national Drinking Water Supply and 
Sanitation Decade Programm~, low co t 
sanitation feasibility studies in collabo-
ra tion with UNDP have been completed 
for 110 towns in 7 Stat s under the 
UNOP global projec t in tbe 1st pbase. 
Similarly. UNDP has completed feasi .. 
biliry studies for 101 towns in 11 ~tates 
and 3 Union Territorie duri ng the 2nd 
phase . The 1st phase o f the Fe ibility 
R eports of Guja rat, Tamil Nadu for 15 
and ] 3 towns respectively have been 
Incl uded in the respective IDA <lssist .;!d 

water uppJy and sanitation projects 
for implementation. The feasibility 
report of Kerala for 10 towns is yet to 
be finalised. 

HUDCO has already sanctioned 11 
schemes for conversion of dry latrines 
into sanit~ry Jatrines for t 1 twons in 
two Slates. Loan assisstance is also 
provided for low-cost sanitation projects 
under the Centrally sponsored Scheme 
for the integrated development of small 
and medium town s. 
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Statement Showi ng the Names of the Slates and Towns/ Municipalities 

Name of the State 

BIHAR 

TRIPURA 

RAJASTHAN 

UTTAR l>.RADESH 

ANDHRA PRA S 

. . 
MAHARASHT 

~ . '. : .. 

Name of the Selected Towns/ 
Municipalties 

1. Bihar Sharif 

2. Purnea 

3. Madhubani 

4. Daltonganj 
5. Chaibasa 

6. BhagaJpur 

7. Gaya 

8. Chapra 

9~ Mutafarpu.r 

10. Hazaribllgh 

11. AgartaJa 

12. Bhilwara 

13. Makrana 

14. Bharatpur 

IS. Barabanki 

16. Badtlun 
r) 

17. Warrangal 

1-8 . Elur11 
19. KhamgaoD. 

2. Udaic 

. 

,.. 
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21. Malkapur 

22. Kamptee 

7. MADHYA PRADESH 23. Raipur 

24. Shajapur 

25. Bila pur 

26. Durg 

27. Satna 

28. JabaJpur 

i. ORISSA 29. Bhubaneshwar 

30. Cuttack 

,. KERALA 31. Calicut 

32. Cochin 

33. Palghat 

O. ASSAM 34. Nalbari 

3" Mangaldoj 

36. Karimganj 

37. Hailakandi 

11. TAMIL NADU 38. Udumalpet 

12. HARYANA 39. Hodal 

40. Gharaunda 

13. WEST BENGAL 41. Sonamukhi 

42. Murishidabad 

43. Shantipur 

44. Ghata) 

45. BoJpur 

l~; HIMACHAL PRADESH' 46. Simla 

15 •. KARNATAKA. 47. Basavakalyan . 

48. Nanjangud 

49 •. , Kushalna,ar 

SO~ Tjptur 




